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FT.3M. 2931(37).— Fral T TLHIT 7, TS TASTHAN AT HIH, 1956 (1956 Fr 48) (& za# o+
TET I<h ATTHAAT FHgl TAT ) 0 1T 3F T ST (1) o Tl ST AT T2 AT TLH 5 G2 Tieagd
T TSI HATAT T TTAAAT F&AT 1.1, 2559(37) arEr@ 02/07/2024, ST ATLT o TISTI, FTETETI,
AW |, Gve 3, ITET (i) & T &t T T, FRT [era aeF & w&= orer § NH56 F .47, 179.7 7
.11, 208.3 (= T, SRITRAT) T F TP TSHE & [AAT0r (FTSTHRA [ AT AT T G491, AT(R),
LA, TG ST TATAT 6 (o1 IH ATAGAAT H ITA G ATGAT # FAATRE IR F7 (6i7 F7 F 0 e
T ST i off

AT I ATSEEAT FT AT Sh ATHWEIT AT g7 3F A I7ENT (3) F AefiW anE
11/07/2024"78T=T 9= it {37 "G ST T TS A LR AT H THTra T w4 o ;

STeTeh FETH TTTErT<T 1 &7 3T % dgd 1A% AT 96 g% &, ore 9% fo=me 3 1 & i saer

T = T Rae fBFar @,

4319 GI/2025 (1)
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T FqeAH ITTARTE 7 3 SATATHIH T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI TN
fe & e;

A A, Feald TLHIT, TETH TR T I IS TTH &1 S 9 ST I ATAHIH T g 37
T ITLTT (1) BT T& ATRAT T TN Fd U, T TTTUT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h
TS % oI syt 3T ST =Ry

ST T, eI LT, S ATATAH AT 7T 3T AT ST (2) F SATHLOT § T HATIUT FAT § o
TH ATAGEAT o TSI § THTAF T, I AqqAT | A i aft fAeet & g grae areafeas s 8
Fea T g § Afgd gr Srus |

AT
ST T F & forer ® NH56 % .71, 179.7 & f.#ft. 208.3 (= i, zmrfzam) & forw i &

ST ATEAT AT Aigd AT HLAAT Tgd [@a<o|

TS T ATH: oA IECEIEICH R
EAT LY AU ET || R F IER || g AR | i w e e Raeg
& (FFRITH) =1fRpt 7 AT
1 2 3 4 5 6
ATH BT AT 3T
UEEIRIGHEEU
1 1144 forsfr ARSIl 0.0084|(RriFFHTT FTo[aTE,
(4Tt H2v) EIESIEERE
HEAHT TTEerTT,
CIECIER L GIES
THETaT THAATA,
SHATATE
FATATA, TATTATE
REASIE
2 1144 st T T 0.0013|[Tote er¥fz g
(1) EMEIH
3 1144 Bt fasft T FT 0.001 1|[TLTEE Tre=rTor
(1) EMEIH
4 1145 st T 0.0001 |[TTSITET ATSAT
(FT) Arery
5 1323 ft st T T 0.0045|[FTEEST TSesft
(THT) SRUER
6 1323 fasft v 0.0058|[ATTFATT
(1) FewraraTer wieft
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7 1323 ft T Fw 0.0064|FsFaars
(1) EUEIEREGEIET
8 1323 Y T F 0.0023|[FTEATHTE T+
(ZFT) KEd
9 1323 T FT 0.0017|[FaTafHE TETATE
(TT) UEIE
10 1323 ft T F 0.002|[TrawFaT 2fa=e
(THT) e
11 1323 Y T F 0.0016||¢TfE TraTerfREg
12 952 T FT 0.0019||¢fraeter Bfeeri
(THT) KIEAIEED]
ERSEEE
FILFHE B
CIEA
13 953 T 0.0018|[FET=AeT
(FFT) [REREE Sl
14 954 e F 0.0015|[TZATATE HidfraTe
(THT) AT
15 955/ T 0.0015|[TESTeI ATILATE
(1) T, FHATT
ERINED)
TS
HASTATS, HIATATS
qaeT &Y TA T,
TTAATE HALTITS
T, FHATATS
EEMEIERCH
USIERESEECIEE
qLorATE oS
qaeT &Y Tt
16 955/% T FT 0.0057| [T ATTShTATE
(FFT) KE
17 959 T FT 0.0223|[F=TATET
(Tt H2w) ECEREil
18 998/16 7 FH (A 0.0002|[F =TT
T F) s el
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19 998/17 BE i (e 0.0011|[FEoTFATE Freftara
TH M) i

20 998/18 GEl i e (e 0.0023|[A T
e ) IS T

21 998/19 BE i (e 0.0006|[TATTHTE ATAHATE
7 ) e

22 998/20 BEl i F (e 0.0001 |[FTTTTATE STATHTE
7 ) ™

Total 0.0742

[FT. &. Bodeli-Vapi-2022/3D]
o e E™, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 30th June, 2025

S.0. 2931(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 2559(E) Dated:02/07/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of
NHS56 in the stretch of land from Km. 179.7 to Km. 208.3 (Prant Office, Jhagadia) in the district of BHARUCH in the
state of GUJARAT

And whereas the substance of the said notification has been published in “Sandesh” and “The Times of India”

both dated 11/07/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled

the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest

absolutely in the Central Government, free from all encumbrances.
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HILT T TSIA . AHTYTL

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH56 in the stretch of land
from Km. 179.7 to Km. 208.3 (Prant Office, Jhagadia) in the district of BHARUCH in the state of GUJARAT

State: GUJARAT |IDistrict: BHARUCH
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 I 4 | 5 | 6
|Taluk: Netrang
|Village: Netrang
1 1144 Private Non Agriculture 0.0084|(Jitendrakumar
(Shopping Kanubhai, Bai
Center) Jeeviben Te Mustafa
Pirushani, Parvatiben
Kanubhai,
Narmadaben
Ramanlal,
Jaswantbhai
Kanchanlal,
Gulabbhai Kuberbhai
2 1144 P Private Non Agriculture 0.0013|[Pappiben
(Shop) Dharmendra Sinh
Kushwah
3 1144 P Private Non Agriculture 0.0011{|ChaturSinh
(Shop) Ramcharan Kushwah
4 1145 Private Non Agriculture 0.0001|[Rajaram Sheraji
(Shop) Chaudhary
5 1323 P Private Non Agriculture 0.0045(|Kasavji Edalji Ilavia
(Shop)
6 1323 P Private Non Agriculture 0.0058|[BharatKumar
(Shop) Himmatlal Gandhi
7 1323 P Private Non Agriculture 0.0064|[Chandrakantbhai
(Shop) Jagjivandas Gandhi
8 1323 P Private Non Agriculture 0.0023|Dahyabhai
(Shop) Jhaverbhai Patel
9 1323 P Private Non Agriculture 0.0017|[Rubabsinh Gababhai
(Shop) Gosai
10 1323 P Private Non Agriculture 0.002||GautamKumar
(Shop) Devichand Shah
11 1323 P Private Non Agriculture 0.0016||ShambhuSinh
(Shop) GopalSinh Ranawat
12 952 Private Non Agriculture 0.0019|(Sheetalben
(Shop) Harishchandra Modi,
Diptiben
Harishchandra Modi,
KeyurKumar
Harishchandra Modi
13 953 Private Non Agriculture 0.0018||Swarupantraben
(Shop) Trikamdas Surati
14 954 Private Non Agriculture 0.0015|(Natwarbhai Motibhai
(Shop) Panchal
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15 955/A Private Non Agriculture 0.0015(|Surajben Jhaverbhai
(Shop) Patel, Kusumben
(Kailashben)
Jhaverbhai Te
Muljibhai, Wife of
Motibhai Patel,
Bharatbhai
Jhaverbhai Patel,
Kamleshbhai
Jhaverbhai Patel,
Geetaben Jhaverbhai
is the wife of
Sureshbhai
Chimanbhai Patel
16 955/K Private Non Agriculture 0.0057|[Meenaben Nagjibhai
(Shop) Patel
17 959 Private Non Agriculture 0.0223|({Abdulshakur
(Shopping Abdulgani
Center)
18 998/16 Private Non Agriculture 0.0002|{Jayantilal Himmatlal
(Shed & Shop) Gandhi
19 998/17 Private Non Agriculture 0.0011{|Arunkumar
(Shed & Shop) Kashinath Patel
20 998/18 Private Non Agriculture 0.0023|[Sunilkumar
(Shed & Shop) Govindbhai Panchal
21 998/19 Private Non Agriculture 0.0006|[Subhashbhai
(Shed & Shop) Balambhai Nair
22 998/20 Private Non Agriculture 0.0001|[Nagabhai Prabhabhai
(Shed & Shop) Wagh
Total|| 0.0742|| |
[F. No. Bodeli-Vapi-2022/3D]
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